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Year Export in MT
2011-2012 4.050
2012-2013 2.630
2013-2014 4.850
2014-2015 9.100

{¢) The inventory of crude Thorium concentrate stored in silos at Rare Earth
Division (RED) of Indian Rare Earths Limited (IREL) at Udyogamandal, Kerala was
exhausted m April, 2012 following its retrieval and reprocessing. Hence, there was no

production of Thorium Oxalate subsequently.

IREL has set up a Monazite Processing Plant (MoFP) at Orissa Sands Complex
{OSCOM) unit to produce Thorium Oxalate. Commercial production of MoPP at
OSCOM started on 1st May, 2012.

Commissioning of Jaitapur Nuclear Power Plant

1925, SHRI AJAY SANCHETI: Will the Minister of ATOMIC ENERGY be
pleased to state :

{a) whether techno-commercial negotiation to evolve an appropriate business
model for implementation of the Jaitapur Nuclear Power Project has been completed,

if so, the features thereof,

(b) whether any target has been fixed for commissioning of the Plant, if so, the
details thereof; and

{c) the present position so far rehabilitation and resettlement of project affected

people are concerned ?

THE MINISTER OF STATE IN THE DEPARTMENT CF ATOMIC ENERGY
(DR. ITENDRA SINGH): (a) and (b) Several rounds of discussions have been held
between Nuclear Power Corporation of India Limited (NPCIL) and M/s. AREVA of
France to devise appropriate business model for implementation of Jaitapur Nuclear
Power Project. These discussions have covered both technical and commercial aspects
of the project. The schedule of project implementation will emerge on conclusion of

these discussions.

{c) An agreement for Rehabilitation and Resettlement (R & R} of Project
Affected Persons (PAP) of Jaitapur as announced by the Government of Maharashtra
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1s under implementation. As of June 30, 2015, out of 2336 Khatedars (Title holders),
1773 PAPs have accepted the compensation and 1753 have collected the additional
compensation. In addition, 431 PAPs have been sanctioned ¥ 5 lakh each in line with
the provisions of R & R in lieu of direct employment. The other works included in the
agreement are also taken up.

Plans for increased nuclear power capacity

1926, SHRI AAVANUR MANJUNATHA: Will the Minister of ATOMIC
ENERGY be pleased to state:

{a) whether Government has put in abeyance/on hold a plan to install
20 gigawatts of nuclear power capacity in the country by 2020;

{b) 1if so, the details thereofl and the reasons therefor; and

{c) the manner in which Government proposes to carry forward the nuclear
programme in the country?

THE MINISTER OF STATE IN THE DEPARTMENT CF ATOMIC ENERGY
(DR. ITENDRA SINGH): (a) and (b) Based on the progress of pre-project activities
at the green field sites for which in-principle approval has been accorded and
developments in international co-cperation in respect of the reactors to be set up in
foreign technical collaboration, the Government had in July, 2014, set a target of
tripling the then capacity of 4780 MW in next ten vears (by the year 2024).

{c) Nuclear power reactors based on both indigenous technologies and with
foreign technical cooperation are planned to be set up to increase the nuclear power

capacity 1n the country.

Licence for regular operation of Kundankulam plant

1927. SHRI A. W. RABI BERNARD: Will the Minister of ATOMIC ENERGY
be pleased to state:

{a) whether the Atomic Energy Regulatory Board (AERB) has granted licence
for regular operation of a Kudankulam Nuclear Plant Unit-1, currently operated by
Nuclear Power Corporation of India, if so, the details thereof; and

(b) whether the Regulatory Board revealed that the safetv review of
Kudankulam’s Water - Water Energetic Reactor {(WER) Pressurised Water Reactor has
confirmed that they satisfy the requirements specified by itand the current international
safety standards and if so, the details thereof?



